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= . RAJASTHAN HIGH COURT, JODHPUR
STANDING ORDER
NO.S.0.05/2011 e DAVE: 04.02.2011

Conscquent upon retireiment of Hmm'blc Mr. Justice S.P.Pathak and reorganization of
Jaipur and Jodhpur IUdgGEhIPb as Mciropolitan Cities and Listricts, in supersession of
previous orders, the ]ud gc:;hlp'i for In\pt.Ll.HH’l ar¢ allocated to the Flon'ble Judges as under:-

B iuamr_ OF HON'BLE JUDGE ~ INAME  OF JUDGESINP(S)
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1. [HONBLE MR. JUSTICE A.M.SAPRE : -JDlJHPUR METROPOLITAN
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4. IHONBLE MR. JUSTICE N.K.JAIN | ALWAR : |
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5. {HON'HLE MR. JUSTICE DINESH {UDAIPUR }
| IMAHESITWARIT __IDUNGARPUR 5.
6. [HON'BLE MR TUSTICE AJAY RASTOGT .m‘m —
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7. [HON'BLE MR. JUSTICE GOVIND MATHUR | BITILWARA | ;
B D _ 'BAN%WAR.»«. o5 _ |'
8. IHDMBLF MR. JUSTICE P.S. ASOPA lBHARanlTR |
L ]__ e it ADAUSA | |
9. [HONBLE MR U SIICE G.K. VYAS 'BIKANER :
P . JAISALMIR : ;
10, ]HL‘!N‘BLE MR. JUSTICE R S.CHAUHAN . =uar¢mamum :
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11, I RON'BLE DR. JUSTICE VINERT KOTHARI  |CHITTORGARH i
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12, [HON'BLE MR. TUSTICE MOIID. RAFIQ PALI :
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13, [LION'BLE MR. JUSTICE R.S.RATHORE - _TME:RTA £ =5
58 N e BALOTRA : 5
14, |[[ION'BLEMR. JUSTICE MAHESH CHANDRA 1HA‘NUMANL:AMI !
L _ISHARMA ) .. [PHOLPUR |
15 {IION'BLE MR. JUSTICE SANGEET RAI .sm;-.r-: i
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]tﬁ 'HON'BLE MR. JUSTICE M.N.BHANDARI _ur;umm_ 7 e
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e _ - + _J ARE



Hon'ble Inspeeting Judges of the arca would advisc the Hon'ble Chief fustice in the
'm*mer of assessment ol elfiviency and integrity ol the Iudicial Officers.

: It is desirable that the Hon'ble Judges should notily their tour programme well in
advance 1o Hom'ble the Cniel Justice and at least two weeks ahead, They are [urther
- requested to bring their towr programme (o the notice of the Hon'ble Chnel Justice before they
- proceed on tour,

Before planning thew tours, the Hon'ble Judges are requested to adjust the same m
such & munner that as fur as possible the Court work may nol sulifer.
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